303  Matters under
rule 377

12.M4 b,

(At this stage, Shri Rajnuth Sonkar
Shastri, Shri Dhanik Lal Mandal
and sume other Menmb:rs
left the House)

MR, DEPUTY-SPEAKER : Mr.
Jena : You read. It will be recor-
ded.
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(if) Unsatisfactory working of téle-
phome cxchanges and public call

offices located in Orissa

SHRI CHINTAMANI JENA : Sir,

-1 rise to raise a matter of urgent public

importance under Rule 377,

The functioning of Public Call Offices
and most of the small telephone exchan-
ges located in the State of Orissa is very
unsatisfactory and millions of users in the
State are suffering a lot and facing a lot
of inconvenicnce and difficulties even after
spending a lot of money towards installa-
tion charges, rent etc. In spite of
approaches by the users, people’s re-
presentatives like M.Ps, M,L.As and

.others, no remedial measure was taken

and no fruitful result could come out for
solution of this acute problem and on the
other hand, the Department is taking
stern action to realise the bills from
hundreds of users and subscribers of
telephones and from the guarantors toe
wards the loss of revenue even though
they are urging to withdraw their
telephones and to disconnect such defunct
public call offices, which are of no use in
time of need. This attitude of the
department has agitated the users and
there is great resentment among the
general public, .

In the face of a serious situation, I very
carnestly request the Hon, Minister for
Communications to look into this
problem personally and necessary action
may be taken for immediate removal of
such defects in' telephone exchanges and
Public Call Offices, located in Orissa.

(li1) Need for installation of high power
transmitters in Barmer, Jaisaimer,
Jodhpur, Bikaner and Srigangana-
gar

SHRI VIRDHI CHANDER JAIN
(Barmer) : Sir, under Rule 377 1 want to
raise®the following matter of urgent
public importance.



